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CP NO.(IB) 70/ALD/2017, CA NO. 150/2018 

Sh. Shubham Agarwal, Advocate for the Liquidator and Sh. O.P. Mishra, 

Advocate for the E. D. (Enforcement Directorate), is present. 

Written submissions have been filed by both the parties. 

 Heard, reserved for order. 
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